
BEFORE THE NATIONAL GREEN TRIBUNAL

WESTERN ZONE BENCH, PUNE

oRTGINAL APPLICATION NO.57 OF 20.23 lWZl

Prakashbhai Premabhai Patel .....Appellant

Versus

District Collector, Valsad, Gujarat & Ors. . . . ..Respondents

ADDITIONAL AFFIDAVIT ON BEHALF OF GUJARAT

POLLUTION CONTROL BOARD

I, Anjana J. Patel, adult, having my office address at

Par5ravaran Bhavan, Sector 10A, Gandhin dgtr , do hereby

solemnly affirm and state an oath as under:

1. I am presently serving as Environment Engineer (Unit

Head - MSW) \Mith Gujarat Pollution Control Board. I have

perused the record pertaining to the case available in my

office and am conversant with the facts of the case. I am

authorized to swear the present affidavit on behalf of the
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Gujarat Pollution control Board and arn otherwise

competent to make the present affidavit.

2. I am filing the present affidavit in compliance with order

dated 17.o7.2025 for clarifying the position regarding levy

of environmental damage compensation for non-

compliance with solid waste management norms vis-d-vis

the deposit already made by the State of Gujarat towards

such non-compliance as per directions of this Hon'b1e

Tribunal in Original Application No. 606 of 2018.

3. It is submitted that this Honble Tribunal in original

Application No. 606 of 2o18 (In respect of state of Gujarat)

[In re: compliance of Municipal Solid waste Management

Rules, 2016 and other environmental issues] issued the

following directions for calculation of Environmental

Damage compensation for non-compliance of solid waste

management norms:

"Ortr findinss and Directions

LA# 26. It is seen from the dqtq. presented bg the Chief

Secretary thot there still exist gaps in mqnagement of

solid and liquid wa"ste. Such gap has increa"sed afi,er

last consideration. TLtus, there ls no benefit of

considering mere fufure promises which haue been

breached in the past. Current uiolations are acttonable
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as damage to the uictims as a result of pollution ls

irreuersible for uthich accountability cannot be ouoided.

Entiretg of carrent solid waste generated ls not being

processed which requires continuing additions being

added to the data of legacy tuaste. Ttrc Chief Secretary,

Gujarat submits that there is improued gouer"rLqnce on

tlrc subject qnd furtLver initiatiues qre planned wltich will

soon result in bridging the existing gqps in solid and

liquid utaste management. He submits thot a"dequate

funds are going to be ollocated for tLrc purpose, in the

light of rate of compensation awqrded in such cases.

Without commenting of promised improuement in fuhtre,

on the pattern of compensqtion quarded in respect of

other States, compensation o/ Rs. 2100 crores mag be

liable to be leuied for the past uiolqtions - Rs. 2010

crores for discharge of untreated sewage, Rs. B0 crores

for legacg waste shown bg data and Rs. 7O crores for

continuing unprocessed waste to be also factored in q.s

legacg wqste tiT gqp is addressed, hopefullg soon.

Howeuer, in uieut of statement of t?rc Chief Secretary

thot a sum o/Rs. 2100 crores will be uoluntorilg credited

forthwith to a ringfenced account for being spent within

one Aear to bridge the gaps iru waste mqnagement as

per specific action plan, it mag not be necessqry to direct

leug of compensation on polluter pags principle.
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64. In our recent order dated 01.09.2022 in O.A No.

606/ 2018 (in respect of Stote of West Bengal),

considering scale of compensation ad.opted, in earlier

cases including in OA No. 1002/2018, Abhisht Kusum

Gupta us. State of Uttar Pradesh & Ors., compensation

TDas determined @ Rs. 2 crore per MLD for untreated

liquid waste qnd in oA No. 286/ 2022 for unprocessed.

legacg wa"ste compensation wqs _ftx"d @ Rs. 3OO per MT

to be utilized fo, restorqtion measures, tncruding

preuenting discharge of untreated sewq.ge and. solid.

w aste tre atme nt/ pro ce s sing facilitie s, as p er appropriate

mechqnism for planning qnd execution that maA be

euolued, within three mortths. Operatiue part of the soid

order is reproduced below:-

nConclusion about quarthtm of compensation 49. In

the light of aboue and considering damage to the

recipient enuironment, we hotd thot apart from

ensuring compliance at the earliest, compensation

has to be paid bg the State for past uiolations. The

amount of compensation is fixed @ Rs. 2 crore per

MLD (at which rate comperlsqtion ha.s beeru leuied

agoinst Noida qnd DJB in OA No. 1002/ 2018,

Abhisht Kusum Gupta us. Stqte of Uttar Pradesh &

Ors, referred to in para. 48 aboue for detailed

req"sons mentioned thereiru). As noted earlier, gap in

generation and treatment in West Bengal, q.s per
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data furnished is 1490 MLD. Thuq under this head,

liabilitg of the Stote of West Bengal ls to paA

compensation o/Rs. 29BO crores, rounded off to Rs

3OOO crore in uiew of continuing damage. For failure

to process solld taaste, unprocessed legacg utaste

being 1.20 crore MT, compensation ls asses sed @

Rs. 300 per MT (qt which approximate rate

compensation lms been awarded in OA I[o.

286/ 2022 against Municipal Corporation, Ludhiana,

for the req.sons giueru therein). This utorks out to Rs.

366 crore but adding 134 crore fo, continuing

addition of unprocessed waste @ 13469.19 TPD, the

totol qmount is rounded off lo Rs. 500 crore. Thus,

final qmount of compensation under the tuo heads

(solid and liquid waste) ls assessed af Rs. 3500

crores which mqA be deposited bg the State of West

Bengal in a separate ringfenced account within two

months, to be operated as per directions of the Chief

Secretary and utilised for restoration meqsures,

including preuenting discLwrge of untreqted seuage

ond solid waste treatment/processing facilities., os

per appropiate mechanism for planning q.nd

exeantion that mag be euolued, within three months.

If uialqtions continue, liability to paA additionol

compensation maA haue to be considered.
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Compliance will be the responsibilitg of the Chief

Secretary

Reasons for not lerrying compensation on Stqte of

Gujarat

65. TkLe Chief Secretary, Gujarat fairly accepts t?tot there

is gap of about LOOS MLD in sewage generation and

treatment and legacy waste of 255 Lokh MT as well

as 1452 TPD of unprocessed waste. In normq.l

circumstances) the State would be lia.ble to pag

compensation of about Rs. 2100 crore at the scale of

compensation fixed in other States. Houteuer, it ls

stated thot amount o/ Rs. 21OO crores will be

credited to a sepa.rqte ringfenced account within o

morth for the purpose to utilize for sewage qnd solid

uq"ste ma.nagement under the superuision of Chief

Secretary

66. In uiew of the aboue, we refrain from leuging EC on

the Stote of Gujarat for time being. Ring-fenced

account maA be kept a.s 'non- lapsable' fund.

Directiotts for further follow up

67. In uiew of aboue, ue sumup directions as under:

i. Amount o/Rs. 2100 crores be credited to a separate

ring-fenced q.ccourlt within a month for utilizing for
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sewage and solid waste manclgement under the

superuision of Chief Secretary (trtaras 26 & 65).

ii. The State maA work out strategA to utilise rejects

(inerts, RDF, etc.) arising out of biomining of legacg

utaste for proper channelization within one month

(para 33).

iii. Communitg compost pits (15725) be properlg

maintained, ensuring that compost produced is futg

utilized (para 31)

iu. CPCB in consultation uith some of the States PCBs

and Municipal Corporations maA work out

enuironmentally safe methods/ options for their use

utithin one month (para 35),

As can be ascertained from the above, the State of Gujarat

has created a fund of Rs. 2lOO crores for sewage and solid

waste management. Moreover, out of the said amount a

fund of Rs 80 crores has been specifically allotted for

dealing with the issue of legacy waste and Rs 1O crores

has been allotted for managing the unprocessed daily

waste till the gap is addressed by the local authorities. A

of order dated 23.02.2023 passed by this Honble

Tribunal in Original Application No. 606 of 2Ol8 is

l

annexed herewith and marked as An R- 1.
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4. I say that necessity for creating a fund of Rs. 2IOO crores

contributed by the State of Gujarat was arrived at by

considering the available data up to the year 2022.

Therefore, the quantum of amount contributed by the

State of Gujarat corresponds to the data available for

management of solid waste up to the year 2022. On this

basis, it is submitted that the compensation for damage

caused to the environment on account of non-compliance

with solid waste management norms by government

authorities in State of Gujarat would stand covered in the

fund contributed by the State of Gujarat specifically

towards this cause.

It is submitted that the compliance in Original Application

No. 606 of 2018 by the state of Gujarat is presently being

monitored by the Honble Principal Bench on a reguiar

basis. A copy of the report submitted by the State of

Gujarat in compliance with the orders passed in the said

application is annexed herewith and marked as Annexure

A-2.

I submit that the issue concerning untreated waste lying

across all the authorized and unauthorrzed waste

management sites throughout the State of Gujarat stands
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6

covered under the proceedings of Original Application No.

606 of 2018, as also the aspect relating to payment of

environmental damage compensation reiating to the

untreated solid waste (legacy waste).

The orders passed by the Honbie Tribunal (Principal

Bench) and the Honble Apex Court permit filing of an

application concerning legacy waste only if it is

accompanied by an aliegation of lack of any effort being

put in by the concerned authorities for remediation of the

said legacy waste. In the present case, no such allegation

has been made by the applicant in the letter petition.

Without prejudice, it is submitted that the documentary

record. in the form of statistical data suggests that sincere

efforts have been made for processing of the legacy waste

in accordance with law. It is a matter of record that out of

the 50,422.48 metric tons of legacy waste, majority

portion of the legacy waste to the tune of 49,281.2 metrrc

tons has been processed and today only few hundred

metric tons of waste remains at site, which too shall be

processed in the next 30 days. It is therefore respectfully

submitted that the Hon'b1e Tribunal may be pleased to

record the progress made concerning the legacy waste
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lying at the dump site of the Valsad Municipality and

close the proceedings.

7 . As regards, generation of daily waste it is submitted that

approximately 51 metric tons of household solid waste is

generated daily in Valsad City. The daily waste generated

in the city is presently being processed on a regular basis

by 'Matru Energr'who has been awarded the contract for

such work by the Municipaiity. I say that the processing

of such waste is happening on a regular basis and no

instance of conversion of daily waste into legacy waste has

been noticed by the Board.

8. I say that in view of the fact that there is no conversion of

daily waste into legacy waste and the old legacy waste

which existed at site since the year 2022 having been

cleared, no environment damage Compensation can now

be separately levied, more so, when the State of Gujarat

has already contributed a fund of Rs. 2lOO crores towards

the same cause after considering the quantum of legacy

waste which existed at site in the year 2022 and now

stands cleared in the Year 2025.
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9. Considering the above, the Board assures to continue

regular monitoring of the waste disposal site and ensure

strict compliance with the prescribed conditions anci

directions issued by the Board. In the event any non-

compliance is noticed, the Board shal1 take steps for

preservation of environment in accordance with 1aw.

DEPONENT

VERIFICATION

W

Verified at Gandhinagar on tfris d+hay of July, 2025

that the contents of the above affidavit a-re true and

correct, nothing stated therein is false and nothing

material has been concealed therefrom.

WW-
DEPONENT

SOLEITIIil8LY AFFERMED
EEFORE ME

(c

GOVT. OF GUJARA.T

fl. I JUL ?075

AP
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c. i\4.
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Annexure R-1
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GOVERNMENT OF GUJARAT 
 

 

 

 

NATIONAL GREEN TRIBUNAL  

 
ORIGINAL APPLICATION NO.  606 /2018 

 

COMPLIANCE OF MUNICIPAL SOLID 
WASTE MANAGEMENT RULES, 2016 AND 

OTHER ENVIRONMENTAL ISSUES 
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Subject Compliance to NGT Order (Liquid Waste Management) 

Reference NGT Order (O.A. 606/2018) (I.A. No. 163/2021) 

 

A. Compliance to observaƟons of Hon’ble NGT on hearing dated 21, March 2024: 

Sr. 
No. 

ObservaƟon Dated 21-03-2024 Compliance 

1. Sewage generaƟon of 3,307 MLD is 
esƟmated for eight Municipal 
CorporaƟon and to treat the sewage, 
Sewage Treatment Plants (STPs) of 
4,324 MLD capaciƟes have been 
installed. However, there is a gap of 46 
MLD in three Municipal CorporaƟons 
namely, Jamnagar (10 MLD), Junagadh 
(24 MLD) and Gandhinagar (12 MLD). 
Performance of STPs may not be 
effecƟve due to inadequacy of sewage 
fed in STPs. 

Among the eight municipal corporaƟons, only 
Jamnagar and Junagadh currently have 
treatment gaps of 10 MLD and 21 MLD, 
respecƟvely. Both Municipal CorporaƟons 
have ongoing projects: Jamnagar is 
construcƟng a 20 MLD plant, scheduled for 
compleƟon in June 2025, while Junagadh is 
building a 30 MLD plant, which will be 
completed by January 2025.  
 

2. In case of MunicipaliƟes (157 
Nagarpalika) falling under 6 Regional 
Commissioners of MunicipaliƟes (RCM) 
Zones, sewage generaƟon is 1099 MLD 
of which, only 595 MLD is treated 
against the total installed treatment 
capacity of 1113 MLD with a gap of 504 
MLD.  
 

Currently, the installed sewage treatment 
capacity in Nagar Palikas has increased to 
1,249 MLD, with 707 MLD of sewage being 
treated. This achievement has reduced the 
treatment gap to 392 MLD, a significant 
improvement from the 808 MLD gap 
idenƟfied in the NGT order in March 2023. 
To further bridge this gap, plans are underway 
to develop addiƟonal sewage treatment 
plants across the six zones, targeƟng a total 
capacity of 497 MLD.  

3. There are 192 STPs in existence with 
installed capacity of 5434 MLD treaƟng 
3857 MLD but, the performance results 
of these STPs have not been disclosed 
with reference to compliance of fecal 
coliform standards as directed by the 
Tribunal on 30.04.2019 in O.A. No. 

There are currently 199 operaƟonal Sewage 
Treatment Plants (STPs) with an installed 
capacity of 5,692 MLD, treaƟng 4,107 MLD of 
sewage. These STPs undergo regular 
monitoring to ensure they meet the fecal 
coliform standards set by the Tribunal's order 
dated April 30, 2019, in O.A. No. 1069/2018. 
The aƩached reports in Annexure 1 provide 
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Sr. 
No. 

ObservaƟon Dated 21-03-2024 Compliance 

1069/2018. The next report must 
include this informaƟon.  

 

examples of the ongoing compliance efforts 
across various STPs. 
In addiƟon, several municipal corporaƟons 
have taken proacƟve steps to upgrade their 
STPs to meet the NaƟonal Green Tribunal 
(NGT) standards (as directed by the Tribunal 
on 30.04.2019 in O.A. No. 1069/2018). Details 
of these upgrade projects are provided in 
Annexure 2. 

4. We find that 41 STPs with installed 
capacity of 912 MLD by December, 2025 
would be completed. Efforts should be 
made to squeeze the Ɵmelines as 
disposal of sewage without treatment is 
violaƟon of Water (PrevenƟon and 
Control of PolluƟon) Act, 1974.  
 

The progress of under construcƟon and 
planned STPs is being closely monitored at 
various levels, including through monthly 
reviews chaired by the Hon'ble Chief 
Secretary and weekly review chaired by 
Principal Secretary of Urban Development 
and Urban Housing Department (UD&UHD). 
To further streamline the construcƟon and 
commissioning processes of these projects, 
along with ongoing underground drainage 
projects, Gujarat Urban Development 
Company (GUDC) has appointed Project 
Management Consultants (PMC). The primary 
responsibility of these consultants is to 
monitor the progress of all projects rigorously 
and ensure that they adhere to the 
established Ɵmelines. 

5. We find that sƟll 17 lakhs households 
are to be connected with sewerage 
system. This should be done on priority 
basis to ensure that capaciƟes of STPs 
are fully uƟlized.  
 

Since March 2024, 4,77,980 new sewer 
connecƟons have been made operaƟonal. 
Remaining 12.5 lakh connecƟons have been 
planned under various schemes. These 
include centrally and state sponsored 
schemes. Around 5.8 Lakhs connecƟons are 
planned under AMRUT 2.0 scheme, 2.07 Lakhs 
under Janbhagidari scheme and remaining 3.6 
Lakhs under SJMMSVY. 

2799 215
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Sr. 
No. 

ObservaƟon Dated 21-03-2024 Compliance 

6. Along with the uƟlizaƟon of treated 
sewage, reuƟlizaƟon of treated sewage 
should also be taken up simultaneously.  
 

Currently, 1,206 MLD of treated wastewater is 
being reused at both municipal corporaƟons 
and Nagarpalika. As more and more STPs are 
being made funcƟonal concentrated efforts 
are being made for idenƟficaƟon of potenƟal 
projects to increase the amount of 
wastewater reuse and idenƟfy potenƟal 
projects at the Nagarpalika level 
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PH PH
BOD 

(mg/l)
COD TSS TP TN

FECAL 

COLIF

ORM

O&G PH PH BOD COD TSS TP TN
FECAL 

COLIF

ORM

O&G SBR-1 SBR-2 SBR-3 SBR-4 SBR-5 SBR-6 SBR-7 SBR-8 SBR-1 SBR-2 SBR-3 SBR-4 SBR-5 SBR-6 SBR-7 SBR-8

S-1 S-2 mg/l mg/l mg/l mg/l mg/l mg/l mg/l S-1 S-2 mg/l mg/l mg/l mg/l mg/l MPN mg/l mg/l mg/l mg/l mg/l mg/l mg/l mg/l mg/l mg/l mg/l mg/l mg/l mg/l mg/l mg/l mg/l

01-May-24 2.00 6.00 136 388 250 5.85 54 10^6 BDL 6.00 6.80 9 38 10 1.06 6 ≤100 BDL 1660 1470 2255 1780 1380 1860 1075 1295 60 50 70 60 50 60 50 50

02-May-24 4.50 5.60 122 392 280 6.11 55 BDL 6.20 7.00 8 39 10.5 1.15 6 BDL 1815 2370 1905 1625 1545 1405 1255 1780 60 70 60 50 50 50 40 60

03-May-24 5.10 6.20 138 329 160 5.72 49 BDL 6.80 7.10 7 30 3.0 1.02 5 BDL 1105 1860 1635 2415 1630 3140 1920 3025 50 60 50 90 80 110 60 100

04-May-24 5.40 6.50 150 344 275 5.96 43 BDL 6.60 7.00 10 34 8.5 1.11 4 BDL 2405 2305 2475 2365 1770 2620 1955 3620 90 90 90 90 80 90 80 160

05-May-24 5.90 6.30 158 316 230 5.65 51 BDL 6.70 7.00 10.5 32 6.0 1.2 6 BDL 2210 2575 2680 2350 2020 2720 2030 3345 80 80 90 80 90 80 80 130

06-May-24 6.40 6.70 160 248 140 5.45 42 BDL 6.90 7.20 5 28 4.5 1.23 5 BDL 2005 2660 2715 2335 2210 2620 2150 3080 80 90 90 80 90 100 80 100

07-May-24 6.80 6.90 148 320 190 5.64 49 BDL 7.30 7.50 7 31 6.0 1.25 5 BDL 2265 2510 2695 2720 2340 2850 2890 3355 80 80 90 90 100 120 90 130

08-May-24 3.40 6.10 134 348 185 5.53 42 10^6 BDL 6.60 6.90 6 32 8.5 1.11 4 ≤100 BDL 2535 2675 2640 2940 2550 2270 3635 3665 80 90 90 90 90 110 160 160

09-May-24 2.70 7.20 54 265 145 5.22 44 BDL 7.40 7.50 4 34 10.0 1.00 5 BDL 2505 2870 2765 2945 2710 2620 2665 3175 80 90 85 90 80 110 100 110

10-May-24 7.10 7.00 96 328 220 5.02 42 BDL 6.60 7.00 5 50 10.0 0.98 6 BDL 2640 2985 2510 3185 2690 2520 2540 4010 85 90 80 110 90 100 80 200

11-May-24 6.10 6.40 112 275 205 5.18 45 BDL 7.20 7.50 7 32 9.0 1.08 6 BDL 2260 2535 2740 2925 2850 2620 2285 3515 80 80 90 90 100 100 80 150

12-May-24 5.50 5.80 124 306 235 5.05 47 BDL 7.00 7.40 8 38 9.5 0.99 6 BDL 1875 2105 3075 2800 3020 2800 2165 3035 70 80 100 90 100 110 80 100

13-May-24 6.00 6.30 148 296 265 4.96 38 BDL 6.90 7.00 10 40 10.0 0.98 4 BDL 1485 1730 3220 2785 3010 3240 2045 2530 70 70 120 90 90 120 80 80

14-May-24 4.00 5.70 108 268 175 5.09 39 BDL 7.00 7.20 7 32 8.5 0.97 4 BDL 1410 1850 3500 2980 3420 3250 2420 2515 70 70 150 90 90 110 90 90

15-May-24 6.30 6.70 110 272 105 4.23 52 10^6 BDL 6.80 7.00 6 34 10.0 0.92 5 ≤100 BDL 1545 2030 3065 3580 3675 3595 2770 2325 70 80 100 150 160 150 90 80

16-May-24 5.60 6.00 112 296 240 4.35 50 BDL 6.40 6.90 7 32 10.5 0.98 4 BDL 1710 2300 3315 2875 1560 2310 2070 2570 70 80 130 90 70 80 80 90

17-May-24 5.80 6.30 84 228 305 4.10 47 BDL 6.40 7.00 3 34 9.0 0.72 4 BDL 1520 1890 3075 3430 1375 1815 2760 2705 70 70 100 140 60 70 90 90

18-May-24 3.20 5.50 152 224 85 3.57 37 BDL 6.30 6.70 6 36 3.0 0.59 3 BDL 1540 2150 3355 2845 1595 1960 2375 2745 70 80 130 80 70 70 80 90

19-May-24 3.70 4.50 144 279 298 3.90 59 BDL 6.80 7.20 7 32 9.0 0.72 6 BDL 1815 2075 3460 3125 1680 2030 3045 3255 70 70 140 110 70 80 100 120

20-May-24 6.00 6.30 152 268 310 3.98 62 BDL 7.10 7.20 8 30 10.5 0.67 7 BDL 2155 2160 3555 3400 1760 2185 3670 3580 80 80 150 140 70 80 160 150

21-May-24 4.20 6.90 162 308 190 4.06 58 BDL 7.70 7.60 10 44 9.5 0.82 8 BDL 2035 1775 3730 3865 2315 2990 2080 3105 80 70 170 180 80 90 80 110

22-May-24 6.90 7.10 94 312 115 3.46 48 BDL 7.60 7.80 9 48 7.0 0.72 6 BDL 1960 2030 2805 2950 1650 2800 2425 3615 70 80 90 90 70 90 80 160

23-May-24 6.30 6.90 84 348 220 3.75 54 10^6 BDL 7.50 7.70 7 50 10 0.67 7 ≤100 BDL 1670 1640 3530 2680 2380 2445 2260 2940 70 70 150 90 80 80 80 90

24-May-24 3.50 6.70 128 372 150 3.88 46 BDL 7.40 7.70 3 54 9.5 0.72 5 BDL 2285 2280 3700 3615 1555 224 3395 3695 80 80 170 160 70 80 130 160

25-May-24 6.10 6.70 108 256 240 3.67 42 BDL 7.30 7.60 6 40 10.0 0.55 6 BDL 1690 2275 2435 2630 2365 2840 3220 3420 70 80 80 90 80 90 120 110

26-May-24 6.00 6.30 120 248 215 3.54 47 BDL 7.40 7.60 7 32 7.0 0.44 5 BDL 2470 2365 2735 3140 2585 2955 3550 3610 80 80 90 110 90 90 150 160

27-May-24 4.90 7.00 96 256 295 3.72 49 BDL 7.80 8.00 5 28 9.0 0.58 6 BDL 3010 2205 3180 3590 2840 3175 3945 3855 100 70 110 150 90 110 190 180

28-May-24 3.20 6.80 114 444 195 3.61 52 BDL 7.40 7.20 5 28 7.0 0.58 6 BDL 3255 2325 3945 2465 1930 2645 3020 3230 120 80 190 80 70 90 100 120

29-May-24 7.00 7.1 66 288 100 3.21 57 BDL 7.20 7.30 6 22 `0.5 0.49 7 BDL 2435 2530 3270 3670 2380 2950 2650 3540 80 90 120 160 80 90 100 150

30-May-24 3.80 6.9 150 244 200 3.49 52 BDL 7.50 7.60 8.00 46.00 9.00 0.54 5.00 BDL 2600 2310 3135 3590 3320 2615 2745 3875 90 80 130 150 130 90 90 180

31-May-24 6.70 7.0 145 348 175 3.68 45 BDL 7.20 7.50 7.00 32.00 10.50 0.70 4.00 BDL 1770 1850 3550 3265 3370 3455 2575 3740 70 70 150 120 130 140 90 170

AVERAGE 5.1 6.4 122.1 302.2 207.3 4.6 48.4 7.0 7.3 6.9 36.0 8.4 0.9 5.4 2062.3 2228.0 2970.0 2920.0 2270.3 2535.6 2567.0 3133.7 76.8 77.7 110.2 105.3 84.0 93.3 95.7 122.0

Minimum 2.0 4.5 54.0 224.0 85.0 3.2 37.0 6.0 6.7 3.0 22.0 3.0 0.4 3.0 1105.0 1470.0 1635.0 1625.0 1375.0 224.0 1075.0 1295.0 50.0 50.0 50.0 50.0 50.0 50.0 40.0 50.0
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Registered Office: 
201-204, 2nd Floor, Sterling Apartments, 
Opp. Alfred High School, 
Jawahar Road, Rajkot – 360 001. 
Tel.: +91 281 2225676, 2226399 
E-mail: rjt@cometconserve.com 
Website: www.cometconserve.com 

(Formerly Known as Comet Consultancy Services) 

Ref No.:  RJT/SEW/APRIL/2024-25/64                                                    Date: 09/04/2024 
 
 
 

 REPORT OF WATER ANALYSIS 

 
 
 
Name of Company   : Madhapar STP (80 MLD) 

 
 

Source of Sample    : STP Inlet 
 
 
 

Sr. No. Parameters Unit Result 

1 Date Of Sampling ----- 03/04/2024 

2 pH pH Units 7.00 

3 Suspended Solids mg/L 350 

4 Chemical Oxygen Demand mg/L 448 

5 
Biochemical Oxygen Demand 
@ 20 C 

mg/L 142 

6 TKN mg/l 28 

7 Total Coliform MPN/100 ml 368 

8 Total Phosphorus mg/L 3.2 

 
 
 
Reference Standard Methods for the Examination of Water & Waste Water - Prepared & Published 
jointly by   American Public Health Association., American Water Works Association & Water Env. 
Federation (23rd Edition - 2017) 
 
 
 
 
 
 
 
 
 
 
 
 
 
CCS Enviro Control LLP                                                        Analyst 
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Registered Office: 
201-204, 2nd Floor, Sterling Apartments, 
Opp. Alfred High School, 
Jawahar Road, Rajkot – 360 001. 
Tel.: +91 281 2225676, 2226399 
E-mail: rjt@cometconserve.com 
Website: www.cometconserve.com 

(Formerly Known as Comet Consultancy Services) 

Ref No.:  RJT/SEW/APRIL/2024-25/65                                                     Date: 09/04/2024 
 
 
 

 REPORT OF WATER ANALYSIS 

 
 
 
Name of Company   : Madhapar STP (80 MLD) 

 
 

Source of Sample    : STP Outlet 
 
 

Sr. 
No. 

Parameters Unit 
Permissible  

Limit 
Result 

1 Date Of Sampling ----- ----- 03/04/2024 

2 pH pH Units 6.5 - 7.5 7.36 

3 Suspended Solids mg/L 10 07 

4 Chemical Oxygen Demand mg/L 50 28 

5 
Biochemical Oxygen Demand 
@ 20 C 

mg/L 10 08 

6 Ammonical Nitrogen mg/l 10 4.9 

7 Total Nitogen mg/l 10 5.8 

8 Total Phosphorus mg/L 02 0.7 

9. Fecal Coliform MPN/100 ml 230MPN/100ml 48 

10 Total Coliform MPN/100 ml 230MPN/100ml 56 

11 Residual Chlorine mg/L 0.5 – 1.0 0.6 

 
Reference Standard Methods for the Examination of Water & Waste Water - Prepared & Published 
jointly by   American Public Health Association., American Water Works Association & Water Env. 
Federation (23rd Edition - 2017) 
 
 
 
 
 
 
 
 
 
 
 
 
CCS Enviro Control LLP                                                        Analyst 
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TEMP PH TDS TSS COD BOD TEMP PH TDS TSS COD BOD
FECAL 

COLIFORM

(0C) UNIT PPM (mg/l) (mg/l) (mg/l) (0C) UNIT PPM (mg/l) (mg/l) (mg/l) MPN/100 ML

01-02-2024 28.60 7.18 755.00 104.00 446.88 157.80 29.10 7.30 720.00 4.00 39.20 4.20 46.00

02-02-2024 28.90 7.08 839.00 316.00 497.84 196.40 28.90 7.30 797.00 4.00 47.04 2.00 42.00

03-02-2024 30.30 7.10 786.00 226.00 537.68 156.80 30.20 7.35 773.00 2.00 48.88 2.60 44.00

04-02-2024 28.50 7.01 816.00 220.00 356.12 168.80 28.00 7.40 721.00 4.60 32.00 3.80 46.00

05-02-2024 26.30 7.02 760.00 230.00 485.04 174.50 26.50 7.32 730.00 4.00 45.12 2.60 40.00

06-02-2024 23.30 7.21 969.00 226.00 500.08 156.00 23.60 7.32 701.00 2.00 33.84 3.00 38.00

07-02-2024 24.20 7.13 925.00 272.00 552.72 187.40 24.00 7.26 777.00 4.00 22.56 3.10 32.00

08-02-2024 26.30 7.12 795.00 250.00 492.56 168.30 26.40 7.36 815.00 4.00 15.04 3.20 46.00

09-02-2024 26.90 7.18 755.00 314.00 529.92 210.40 26.80 7.35 720.00 4.60 30.72 4.30 42.00

10-02-2024 26.20 7.02 765.00 316.00 447.44 183.90 26.30 7.32 720.00 4.20 11.28 3.70 46.00

11-02-2024 25.80 7.00 980.00 308.00 400.00 145.90 26.20 7.45 708.00 4.80 16.00 4.70 48.00

12-02-2024 26.30 7.12 795.00 318.00 473.76 154.80 26.40 7.36 815.00 4.00 48.88 3.90 42.00

13-02-2024 26.30 7.12 780.00 258.00 439.92 187.20 26.40 7.35 820.00 4.00 22.40 3.80 52.00

14-02-2024 24.20 7.13 925.00 272.00 624.16 164.40 24.00 7.26 777.00 4.60 15.04 4.20 54.00

15-02-2024 24.40 7.03 945.00 276.00 612.88 210.40 24.60 7.20 787.00 4.00 37.60 4.00 42.00

16-02-2024 25.90 6.93 657.00 204.00 454.96 162.40 26.00 7.11 732.00 5.00 22.40 2.10 36.00

17-02-2024 24.60 7.02 842.00 220.00 432.40 178.30 24.40 7.30 729.00 4.60 18.80 4.60 48.00

18-02-2024 25.50 6.90 896.00 210.00 400.00 158.30 25.50 7.38 688.00 4.80 24.00 4.20 54.00

19-02-2024 26.00 6.98 681.00 269.00 443.68 140.60 26.30 7.20 639.00 4.00 37.60 4.80 54.00

20-02-2024 27.20 6.83 688.00 144.00 436.16 138.40 27.50 7.15 650.00 5.00 48.88 4.40 56.00

21-02-2024 27.00 7.11 782.00 184.00 398.50 176.00 27.50 7.44 640.00 4.60 46.40 4.20 58.00

22-02-2024 26.90 7.09 815.00 213.00 413.60 170.00 26.70 7.53 705.00 4.80 48.88 4.00 46.00

23-02-2024 26.80 6.95 942.00 244.00 436.16 217.60 26.50 7.25 810.00 4.00 37.60 3.90 48.00

24-02-2024 26.20 6.89 842.00 212.00 424.80 201.80 26.50 7.32 770.00 5.01 26.32 4.50 44.00

25-02-2024 26.30 7.18 928.00 200.00 416.00 156.80 26.30 7.42 630.00 4.00 40.00 4.20 46.00

26-02-2024 27.20 7.03 932.00 278.00 406.80 173.70 27.00 7.39 786.00 4.00 18.80 4.10 50.00

27-02-2024 27.80 6.90 940.00 268.00 454.96 164.60 27.80 7.25 835.00 4.50 45.12 4.00 48.00

28-02-2024 27.80 7.05 920.00 242.00 500.00 163.80 28.00 7.25 789.00 5.00 36.00 4.30 46.00

29-02-2024 28.00 6.78 1039.00 264.00 568.00 159.40 28.10 7.49 816.00 4.00 28.00 4.00 40.00

AVERAGE 26.54 7.04 844.62 243.38 468.38 171.89 26.60 7.32 744.83 4.21 32.57 3.81 46.00

MINIMUM 23.30 6.78 657.00 104.00 356.12 138.40 23.60 7.11 630.00 2.00 11.28 2.00 32.00

MAXIMUM 30.30 7.21 1039.00 318.00 624.16 217.60 30.20 7.53 835.00 5.01 48.88 4.80 58.00

GPCB VISIT

GECPL

08.02.2024 26.30 7.12 795.00 250.00 492.56 168.30 26.40 7.36 815.00 4.00 15.04 3.20 46.00

CPCB VISIT

SMC LAB

LABORATORY CHEMIST SUPERVISOR PLANT INCHARGE

GECPL GECPL GECPL

SURAT MUNICIPAL CORPORATION

DRAINAGE DEPARTMENT

255 MLD SINGANPORE SEWAGE TREATMENT PLANT 

O&M CONTRACTOR: GHARPURE ENGINEERING & CONSTRUCTION PVT LTD

RAW SEWAGE PARAMETERS FINAL TREATED SEWAGE PARAMETERS

DATE

MONTH : FRBRUARY-2024.

SHEET G SEWAGE PERAMETER

Statement  showing the rsults of RAW sewage & Treated sewage :
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Annexure 2 

 

# Municipal 
CorporaƟons 

Total STPs STPs Required for 
Treatment Process 

UpgradaƟon 

Remarks/ Issues 

1 Ahmedabad 18 7 Work in progress 
2 Surat 11 1 Work in progress 
3 Vadodara 13 2 EsƟmate under preparaƟon 
4 Rajkot 7 1 EsƟmate Stage 

5 Bhavnagar 4 1 
30 MLD to 45 MLD STP 
UpgradaƟon, DTP preparaƟon 

6 Jamnagar 1 0 - 
7 Junagarh 4 0 - 

8 Gandhinagar 4 1 
Consultant appointed to analyse 
the steps to improve the quality 
parameters 

  62 13  
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Subject Compliance to NGT Order (Municipal Solid Waste SecƟon) 

Reference NGT Order (O.A. 606/2018) (I.A. No. 163/2021) 

 

Section: Solid Waste Management 

1. Out of total 10,317 TPD of waste generaƟon, 8872 TPD is processed with existence of 1445 TPD of 
gap. We do not find details/breakup of waste processing plants in operaƟon and their nature 
(composƟng waste to energy, RDF, etc.). On interacƟon, it was stated that MunicipaliƟes are having 
old plants, and these will be upgraded. Further, channelizaƟon of product like compost, Biogas and 
other residues/reject has not been disclosed. 

Response 

Sr. Type of 
Waste 

Total Waste Generation 
(TPD) 

Total Waste  
Processed (TPD) GAP (TPD) 

MC NPs Total MC NPs Total MC NPs Total 

1 Wet 
Waste 3,963 1,353 5,316 3,906 661 4,567 57 692 749 

2 Dry 
Waste 3,557 1,444 5,001 3,527 778 4,305 30 666 696 

 Total Waste 7,520 2,797 10,317 7,433 1,439 8,872 87 1,358 1,445 
Note: Units are in TPD (Tonnes Per Day) 
ULB wise detail status on waste generation, waste processed and gap in processing is annexed 
(Annexure 1) 
In total, there is a processing gap of 1,445 TPD, while this gap exists for 8 Municipal Corporations, 
it is significantly larger in 157 Nagarpalikas, amounting to 1,358 TPD. Remaining 87 TPD of gap exists 
in Junagadh Municipal Corporation.  

 

Breakup of type of operational waste processing plants 

Sr No Operational waste processing Plant Name 
Capacity (MT) 
MC NPs 

1 Waste to Composting Plant  3,401 661  
2 Material Recovery Facilities (Dry waste processing) plant 2,027  778  
3 Bio-methanation plant 435.56   -  
4 Refuse Derived Fuel plant 2,850   -  
5 Waste to Energy plant 600   -  

Total  9,313.56  1,439  
 

Further, channelization of product like compost, Biogas and other residues/reject has not been 
disclosed. 

The state has implemented a comprehensive and structured waste management system aimed at 
ensuring efficient processing and utilization of various waste materials. This system involves the 
segregation of waste into distinct categories, including inert materials, Refuse-Derived Fuel (RDF), 
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compost/soil, construction, and demolition (C&D) waste, metal, and other materials. Each of these 
categories is managed in a way that maximizes resource recovery and minimizes environmental impact. 

Additionally, the Municipal Corporations have established bio-methanation plants with a total processing 
capacity of 435.56 MT, which generate biogas with a capacity of 84.52 cubic meters. The biogas produced 
is partially utilized by the Municipal Corporations themselves to meet their energy needs, while the 
remaining portion is supplied to selected agencies such as Reliance, IOCL, and other relevant industries. 

The segregated materials are then channelled to specific destinations for appropriate utilization, as 
outlined below: 

Sr 
No. 

Segregated 
Material 

QuanƟty 
(MT) UƟlizaƟon 

1 Inert 87,36,515 Riverfront work, Dholera NHAI, Landfill site, etc 
2 RDF 39,55,288 GGEPIL & WTE plant, Cement industries etc 
3 Compost/Soil 44,24,487 compost used in farming by farmers, Gardening & 

Self uƟlize etc 
4 C&D Waste 21,49,909 Low lying area, Paver block work etc 
5 Metal 5,335 Sculpture, waste to best, Waste to art statue etc 
6 Other 77,643 Self-uƟlize ULB 

 

Quality of cost and its destined user 

 A total of 19,996 MT of compost has been generated across 8 Municipal CorporaƟons, with 11,836 MT 
sold to various designated users. 

 In 157 Nagarpalikas, 3,958.08 MT of compost has been produced and is being uƟlized for garden 
maintenance and roadside beauƟficaƟon. 

Sr 
No. ULB 

Total compost 
generated/ 
Month (MT) 

Total compost 
sold/ month 

(MT) 
DesƟned user 

1 AMC 5019 3136 Gardening & Agriculture 
2 SMC 3823 3073 Gardening, farming, various 

companies, sold to farmers and 
used in biogas/Indian oil etc. 

3 BMC 4019 1182 Gardening and filling low lying 
areas 

4 VMC 4390 4390 Gardening and filling low lying area 
5 RMC 1888 Self uƟlize 

ULBs 
Gardening & Agriculture 

6 GMC 845 43 Gardening and filling low lying area 
7 JuMC 12 12 Gardening & Agriculture 

 

 
2. It has been disclosed that by October 2024, 156 composƟng plants and 151 Material Recovery 

FaciliƟes will be operaƟonalized with expectaƟon that the enƟre gap of 1445 TPD will be removed. 
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Under the circumstances, it should be ensured that end products like compost, Biogas or otherwise 
as Energy produced and RDF and residues/rejects are properly uƟlized with defined desƟnaƟons. 

Response 

 The Remaining gap to be remediated by planned 156 waste to compost plants with capacity of 5559 

MT have been approved under Swachh Bharat Mission 2.0, with a budget allocaƟon of 650.68 Crores. 

 To address the gap of dry waste processing 151 Material Recovery Facility (MRF) plants with capacity 

of 5477 MT have been sancƟoned under SBM 2.0, with a budget of 471.49 crores. 

 The RFP for selecƟon of successful bidder for construcƟon and 7 years of O&M of processing plants 

includes the responsibility for the proper uƟlizaƟon of end products. 

 The bidder’s responsibiliƟes are to ensure that they are directed to predefined, sustainable 

desƟnaƟons. This includes converƟng organic waste into compost, which is to be uƟlized for 

agricultural purposes or landscaping and managing biogas producƟon from bio-methanaƟon processes 

for energy generaƟon, either for internal use or through supply to external agencies like industries or 

energy companies. Furthermore, the Refuse-Derived Fuel (RDF) produced from non-recyclable waste 

must be supplied to industries such as cement factories or power plants, where it serves as an 

alternaƟve fuel source. The bidder is also responsible for ensuring the proper disposal or management 

of residues and rejects that cannot be processed or uƟlized, following environmentally sound pracƟces 

such as disposal in sanitary landfills. This structured approach within the RFP aims to promote a circular 

economy, minimize environmental impact, and ensure that all recoverable materials from the waste 

stream are put to opƟmal use. 

Processing plant | Progress Update 

o ComposƟng Plants & MRF plants 

 A total of 156 composƟng plants with a combined capacity of 5,559 MT  

 151 MRFs with a combined capacity of 5,477 MT  

 32 projects, totalling approximately 2965 MT (Wet – 1814 MT + Dry – 1151 MT) capacity, are 

currently under construcƟon.  

 The remaining ULBs are in various stages of tendering, with 71 tenders completed, 39 work 

orders issued, 37 tenders under evaluaƟon, and 25 tenders live. 

 The 23 smaller ULBs with pending waste management projects are currently undergoing a 

re-tendering process due to the limited capacity of the proposed plants. The state is acƟvely 

supporƟng these ULBs by providing conƟnuous assistance to help finalize the selecƟon of 
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agencies. This collaboraƟve effort aims to ensure that the re-tendering process is completed 

efficiently and that appropriate agencies are appointed. 

End-Product UƟlizaƟon 

As outlined in the successful bidder's contracts, the proper uƟlizaƟon of all end products, including 

compost, biogas, energy, RDF, and residues/rejects, is a contractual obligaƟon. Nagarpalikas are 

working closely with the selected bidders to ensure that they adhere to these commitments and 

develop sustainable uƟlizaƟon plans. 

 

3. Details of legacy waste remediated with gap of 13.92 lakh MT has been disclosed. It is further disclosed 
that the remaining 13.92 Lakh MT legacy waste is to be remediated in municipaliƟes and 8 
CorporaƟons have cleared the sites. However, we find that while disclosing the facts and figures, the 
gap exisƟng in waste processing which is 1445 TPD has not been accounted. Details of such waste 
accumulated in MCs and municipaliƟes should be disclosed. We further find that stabilized material 
and the inerts are filled in low lying areas and also in developing river front sites. The next report 
should include the nature of such waste dumped so that they remain environmentally safe. 

Response 

 Total legacy waste: 253.76 lakh MT remediated Ɵll date. Remaining 1.24 lakh MT is under process. 

Below menƟoned material segregated and channelized with as per norms.  

 Presently, 98% of legacy waste from the 8 corporaƟons and 148 Nagarpalikas has been successfully 

remediated. However, remaining below 2%.i.e. 1.24 lakh MT of legacy waste pending to be remediated 

in 7 Nagarpalikas. The Ɵmelines for these pending acƟons are provided for your reference.  

Legacy waste reported in NGT: 255 Lakh MT 
Legacy waste remediated: 253.76 Lakh MT 
Legacy waste remediaƟon pending: 1.24 Lakh MT 

Sr No ULB Name Pending Legacy Waste (MT) Timeline 
(100% legacy remediaƟon) 

1 Palanpur 5425 Dec -2024 
2 Chansma 1550 Dec -2024 
3 Patan 95024 Jan-2025 
4 Dhrol 400 Dec -2024 
5 Okha 200 Dec -2024 
6 Dhrol 3210 Dec -2024 
7 Dahod 18500 Jan-2025 
 Total 1,24,309  
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 The reusable materials recovered from the legacy waste sites are being effecƟvely uƟlized in various 

ongoing projects, including construcƟon sites, industrial applicaƟons, and the filling of low-lying areas. 

This approach not only supports waste remediaƟon but also promotes the sustainable use of 

recovered materials, reducing the environmental burden. The details of the quanƟty of material 

uƟlized in each of these sectors are provided below for further reference. 

Sr No. Segregated Material QuanƟty (MT) UƟlizaƟon 
1 Inert 87,36,515 Riverfront work, Dholera NHAI, Landfill site, 

etc 
2 RDF 39,55,288 GGEPIL & WTE plant, Cement industries etc 
3 Compost/Soil 44,24,487 compost used in farming by farmers, 

Gardening & Self uƟlize etc 
4 C&D Waste 21,49,909 Low lying area, Paver block work etc 
5 Metal 5,335 Sculpture, waste to best, Waste to art statue 

etc 
6 Other 77,643 Self uƟlize 
We have taken significant steps to ensure that the uƟlizaƟon of these materials aligns with 
environmental regulaƟons and promotes sustainable pracƟces. For instance, the RDF generated is 
being used in GGEPIL & WTE plants and cement industries, reducing the need for fossil fuels. 
Similarly, the compost and soil produced are being uƟlized in agriculture and gardening, improving 
soil health and reducing reliance on chemical ferƟlizers. 
 
We are commiƩed to further enhancing our waste management pracƟces and exploring innovaƟve 
soluƟons for the effecƟve uƟlizaƟon of end products. We believe that by adopƟng a holisƟc 
approach, we can not only address the legacy waste issue but also contribute to a cleaner and 
greener environment. 

 

 Unprocessed waste is accounted as legacy waste and its processing: To address the processing gap 

of 1,445 TPD, which amounts to a total of 41,15,823 tonnes of waste, it has been determined that 

Municipal CorporaƟons are responsible for 14,08,357 tonnes, while Nagarpalikas are accountable for 

27,07,466 tonnes. The Regional Commissioners of municipaliƟes of six defined zones have been 

instructed to remediate this waste. ULBs have already iniƟated remediaƟon efforts. AddiƟonally, the 

reverificaƟon of accumulated legacy waste is being carried out and if required an addiƟonal funds will 

be allocated. 

                                                                      ************** 
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Total Waste Generation and Processed Status (Annexure-I) 

Sr N District ULB 
Class 

of 
ULBs 

Total quantity of 
MSW generated 

(TPD) 

Total quantity 
of MSW 

processed 
(TPD) 

Gap 

1 Ahmedabad Ahmedabad MC MC 2491 2491 0.000 

2 Rajkot Rajkot MC MC 650.100 650.100 0.000 

3 Surat Surat MC MC 2455.000 2455.000 0.000 

4 Vadodara Vadodara MC MC 1103.000 1103.000 0.000 

5 Bhavnagar Bhavnagar MC MC 225.700 225.700 0.000 

6 Gandhinagar Gandhinagar MC MC 120.050 120.050 0.000 

7 Jamnagar Jamnagar MC MC 345.000 345.000 0.000 

8 Junaghdh Junagadh MC MC 130.015 43.000 87.015 

9 Ahmedabd Bareja D 2.600 0.000 2.600 

10 Ahmedabd Bavla C 7.100 2.400 4.700 

11 Ahmedabd Dhandhuka C 10.372 10.372 0.000 

12 Ahmedabd Dholka B 30.500 4.200 26.300 

13 Ahmedabd Sanand C 20.200 0.350 19.850 

14 Ahmedabd Viramgam B 18.500 0.000 18.500 

15 Botad Barvala D 4.700 2.500 2.200 

16 Botad Botad A 30.500 1.000 29.500 

17 Botad Gadhada C 3.100 0.600 2.500 

18 Kheda Chakalasi C 3.500 0.000 3.500 

19 Kheda Dakor C 8.001 0.000 8.001 

20 Kheda Kanjari D 3.000 0.000 3.000 

21 Kheda Kapadwanj C 15.000 0.200 14.800 
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22 Kheda Kathlal D 5.500 0.000 5.500 

23 Kheda Kheda C 6.000 2.900 3.100 

24 Kheda Mahemdabad C 8.500 4.000 4.500 

25 Kheda Mahudha D 3.500 0.000 3.500 

26 Kheda Nadiad A 80.000 17.700 62.300 

27 Kheda Thasra D 2.005 0.000 2.005 

28 Surendranagar Chotila D 7.000 0.000 7.000 

29 Surendranagar Dhrangadhra B 9.400 0.000 9.400 

30 Surendranagar Limbdi C 7.000 0.000 7.000 

31 Surendranagar Patdi D 7.000 0.000 7.000 

32 Surendranagar Surendranagar A 67.000 0.000 67.000 

33 Surendranagar Thangadh C 13.500 0.000 13.500 

34 Arvalli Bayad D 2.600 0.550 2.050 

35 Arvalli Modasa B 14.002 0.130 13.872 

36 Banaskantha Bhabhar d 8.300 5.600 2.700 

37 Banaskantha Deesa A 48.000 48.000 0.000 

38 Banaskantha Dhanera c 11.000 11.000 0.000 

39 Banaskantha Palanpur A 60.000 60.000 0.000 

40 Banaskantha Thara D 5.000 5.000 0.000 

41 Banaskantha Tharad C 12.000 12.000 0.000 

42 Gandhinagar Dahegam C 8.110 0.000 8.110 

43 Gandhinagar Kalol A 41.000 0.000 41.000 

44 Gandhinagar Mansa C 15.000 15.000 0.000 

45 Mahesana Kadi B 15.100 13.100 2.000 

46 Mahesana Kheralu D 6.000 3.600 2.400 
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47 Mahesana Mahesana A 88.000 33.000 55.000 

48 Mahesana Unja B 12.100 12.000 0.100 

49 Mahesana Vadnagar C 8.020 8.020 0.000 

50 Mahesana Vijapur C 8.020 8.020 0.000 

51 Mahesana Visnagar B 20.100 15.000 5.100 

52 Patan Chansma D 5.800 3.100 2.700 

53 Patan Harij D 6.000 3.500 2.500 

54 Patan Patan A 44.600 44.600 0.000 

55 Patan Radhanpur C 12.100 6.600 5.500 

56 Patan Sidhpur B 9.600 5.100 4.500 

57 Sabarkantha Himmatnagar B 28.100 20.100 8.000 

58 Sabarkantha Idar C 10.500 10.500 0.000 

59 Sabarkantha Khedbramha c 6.600 6.600 0.000 

60 Sabarkantha Prantij D 6.000 6.000 0.000 

61 Sabarkantha Talod D 2.000 2.000 0.000 

62 Sabarkantha Vadali D 5.500 5.500 0.000 

63 Rajkot Gondal a 29.000 20.000 9.000 

64 Rajkot Jetpur A 37.450 37.450 0.000 

65 Rajkot Dhoraji B 33.100 0.000 33.100 

66 Rajkot Upleta B 24.000 3.000 21.000 

67 Rajkot Jasdan C 11.995 8.995 3.000 

68 Rajkot Bhayavadar D 7.100 0.000 7.100 

69 Morbi Morbi A 90.000 90.000 0.000 

70 Morbi Wankaner C 11.000 9.500 1.500 

71 Morbi Halvad C 7.000 3.700 3.300 
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72 Morbi Maliya D 6.000 5.200 0.800 

73 Jamnagar Dhrol c 9.030 0.000 9.030 

74 Jamnagar Jam-Jodhpur c 5.001 5.001 0.000 

75 Jamnagar Kalavad C 9.510 0.000 9.510 

76 Jamnagar Sikka C 7.000 7.000 0.000 

77 Devbhumi 
Dwarka 

OKha B 26.000 4.000 22.000 

78 Devbhumi 
Dwarka 

Dwarka C 18.030 7.030 11.000 

79 Devbhumi 
Dwarka 

Khambhaliya C 16.100 7.110 8.990 

80 
Devbhumi 

Dwarka Salaya C 8.000 1.000 7.000 

81 
Devbhumi 

Dwarka Bhanvad D 7.610 0.000 7.610 

82 
Devbhumi 

Dwarka Jamraval D 8.250 5.000 3.250 

83 Porbandar Porbandar A 69.800 34.300 35.500 

84 Porbandar Ranavav C 6.350 4.500 1.850 

85 Porbandar Kutiyan D 3.500 2.700 0.800 

86 Kutch Bhuj A 30.000 20.000 10.000 

87 Kutch Gandhidham A 120.000 0.000 120.000 

88 Kutch Anjar B 28.000 6.500 21.500 

89 Kutch Mandvi_k B 28.000 20.000 8.000 

90 Kutch Bhachau C 18.500 16.500 2.000 

91 Kutch Rapar c 9.002 1.500 7.502 

92 Kutch Mundra Baroi C 10.000 0.000 10.000 

93 Kutch Nakkhtrana D 8.000 0.000 8.000 

94 Valsad VAPI A 75.070 75.070 0.000 

95 Valsad Dharampur D 12.340 7.010 5.330 

96 Valsad Valsad A 40.500 0.700 39.800 
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97 Valsad Pardi C 9.000 4.500 4.500 

98 Valsad Umargam c 8.500 7.000 1.500 

99 Narmada RAJPIPLA c 10.980 10.100 0.880 

100 Bharuch BHARUCH A 107.000 0.000 107.000 

101 Bharuch ANKLESHWAR B 27.000 0.000 27.000 

102 Bharuch JAMBUSAR c 15.030 2.510 12.520 

103 Bharuch AMOD D 7.520 0.000 7.520 

104 Surat TARSADI C 13.220 13.220 0.000 

105 Surat KADODRA c 11.020 11.020 0.000 

106 Surat BARDOLI B 30.000 30.000 0.000 

107 Surat MANDAVI D 6.620 6.620 0.000 

108 Tapi VYARA C 12.200 12.200 0.000 

109 Tapi SONGADH C 7.500 6.000 1.500 

110 Navsari NAVSARI A 101.000 101.000 0.000 

111 Navsari BILIMORA B 14.572 3.200 11.372 

112 Navsari GANDEVI D 5.76 1.892 3.867 

113 Anand Anand A 61.000 41.003 19.997 

114 Anand Anklav D 3.000 3.000 0.000 

115 Anand Balasinor C 7.030 7.030 0.000 

116 Anand Boriavi D 3.020 3.020 0.000 

117 Anand Borsad B 17.000 0.100 16.900 

118 Chhotaudepur Chhotaudepur C 8.230 8.230 0.000 

119 Vadodara Dabhoi B 10.000 10.000 0.000 

120 Dahod Dahod B 40.000 40.000 0.000 

121 Panchmahal Godhara A 46.500 46.500 0.000 
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122 Panchmahal Halol B 12.200 8.200 4.000 

123 Panchmahal Kaalol C 4.206 4.206 0.000 

124 Vadodara Karjan C 8.700 8.700 0.000 

125 Anand Karamsad C 9.330 7.830 1.500 

126 Mahisagar Lunavada C 13.900 13.900 0.000 

127 Anand Ode D 1.510 1.510 0.000 

128 Vadodara Padra C 14.000 14.000 0.000 

129 Mahisagar Santrampur D 6.530 6.530 0.000 

130 Panchmahal Shahera D 8.000 8.000 0.000 

131 Anand Sojitra D 3.720 1.200 2.520 

132 Anand 
Vallabh 

Vidhyanagar D 5.520 5.520 0.000 

133 Dahod Zalod C 1.600 0.000 1.600 

134 Dahod Devgadh Baria D 21.590 21.590 0.000 

135 Anand Khambhat B 8.900 8.900 0.000 

136 Vadodara Savli D 3.510 3.510 0.000 

137 Anand Petlad B 9.950 7.950 2.000 

138 Anand Umreth c 9.000 9.000 0.000 

139 Amreli AMRELI A 65.000 0.000 65.000 

140 Amreli Babra C 2.100 0.000 2.100 

141 Amreli Bagsara C 8.000 8.000 0.000 

142 Amreli Chalala D 3.010 3.010 0.000 

143 Amreli DAMNAGAR D 4.220 0.000 4.220 

144 Amreli JAFARABAD C 3.040 0.000 3.040 

145 Amreli LATHI-D D 3.500 1.700 1.800 

146 Amreli Rajula C 8.100 2.400 5.700 
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147 Amreli Savarkundla B 11.300 10.000 1.300 

148 Bhavnagar Gariyadhar C 6.010 0.000 6.010 

149 Bhavnagar Mahuva B 27.200 13.000 14.200 

150 Bhavnagar PALITANA B 24.900 24.900 0.000 

151 Bhavnagar Shihor B 14.100 2.100 12.000 

152 Bhavnagar Talaja C 14.000 7.500 6.500 

153 Bhavnagar Vallabhipur D 5.000 0.000 5.000 

154 Gir somnath Kodinar C 1.101 1.101 0.000 

155 Gir somnath Sutrpada C 6.780 4.110 2.670 

156 Gir somnath TALALA D 5.270 0.110 5.160 

157 Gir somnath UNA B 20.000 20.000 0.000 

158 Gir somnath Veraval-Patan A 60.000 30.000 30.000 

159 Junaghdh BANTVA D 1.912 0.000 1.912 

160 Junaghdh Chorvad D 4.015 0.000 4.015 

161 Junaghdh KESHOD B 20.000 0.000 20.000 

162 Junaghdh MANAVADAR C 4.800 0.000 4.800 

163 Junaghdh Mangrol B 15.000 0.000 15.000 

164 Junaghdh vanthali D 4.508 0.000 4.508 

165 Junaghdh Visavadar D 6.700 0.100 6.600 

Total       10317 8872 1445 
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